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LAW (LEGISLATIVE DRAFTING) DEPARTMENT 

(GROUP-II) 

NOTIFICATION 

Jaipur, October 5, 2015 

No. F. 2 (39) Vidhi/2/2015.-In pursuance of Clause (3) of 

Article 348 of the Constituion of India, the Governor is pleased 

to authorize the publication in the Rajasthan Gazette of the 

following translation in the English language of Maharishi 

Arvind  

 


